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(b) Need to have further pig iron 
capacity during the Ftourth Plan period 
:li being reviewed in the light o f the 
expected demand and available
resource*.

U M w M  ef addWoniq hutd in Badli 
b M r i a l  M a te  (Delhi)

MM. Slnl B. S . eham a:
Shri Onkar 1*1 Berwa:

Will, th e , {Minister o f fedustffal 
Development and Company Affain be
pleased to state:

(a) whether the industrial units at 
Badli Industrial Estate have requested 
Government for the allotment of addi
tional land adjacent to their units 
wherever possible; and

(b) if so, the action taken in the 
natter?

The MhWwr ot Industrial Develop
ment and Company Affain (Shri P. a . 
Ahmed): (a) Yes, Sir.

(b) The development work on 
36 acres of land under the Badli 
Industrial Estate Expansion scheme is 
in full swing. The land will be allot
ted as soon as it is fully developed. 
The request of units located in the 
Badli Industrial Estate will also be 
considered on merits for allotment of 
additional land at the time of allot
ment o f developed plots.

Pwncttewtng t  XJatts in BadU 
. Industrial Estate (Delhi)

MM. Shri 8 .  8. Sharma:
Shri Oakar Lai Berwa;

Will the Minister o f Industrial 
Development sad Company Affairs be 
pleased to state:

(a) the number of industrial units 
•t Badli Industrial Estate which are 
actually functioning at present;

(b) the number o f such units which 
are not in production and from what 
<ate;

(c) whether Government have as- 
lertsined the reasons for their clos
et* down;

(d) if so, th* details thareo*; aa*
(e) the action taken to get the 

units re-atarted?
The Minister o t  Industrial Deve

lopment and Company Affairs ( M  
P. A. Abased): (a) Six.

(b) One unit with effect from 1st 
July, 1868.

(c) Yes, Sir.
(d) Inadequacy of finances, short

age of raw materials and improper 
working have been reponsible for the 
closure ot the unit.

(e) The allottee was promised all 
reasonable assistance. But he haa 
failed to get over the difficulties.

S apply o t la w  Materials to mnita la  
the Badli Industrial Estate (Delhi)
3410. 8hrl B. S. Shsnna:

A r i  Onkar Lai Berwa:
Will the Minister of Industrial 

Development and Company Affair* be
pleased to state whether Government 
have been able to provide raw mate
rials to the industrial units at the 
Badli Industrial Estate so as to run 
the units to their full capacity?

The —h*T*—' o f Industrial Deve
lopment and Company Affain <8fcrt 
P. A. Ahmed): No, Sir. Upto the
period April 1885—March 18M the 
import policy declared by the Gov
ernment of India was very restric
tive. It was therefore not possible 
to feed the full capacity of these units. 
However, during the licensing period 
April 1965—March. IBM whan Statu 
ceilings were allotted for the M  
time, for import of raw material 
licensed by the CCUtX, the units la  
the Badli industrial Estate were givea 
special consideration by the Delhi 
Administration and allotted extra 
foreign exchange by way o f additional 
weightage to the extent o f 18 per cent 
over and above their normal entitle
ment.

During the period April lfflfr— 
March, 1M7. industrial untts la  M B  
Industrial Estate wure i M m m M I
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t e  la w  of impart IIcw cm for raw 
materials under the liberalised policy 
o f the Government of Indie.

l i n f  i t

3411. «ftarc : 
4tI«*ITO «n*m W  :
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Export Potential Industries
3413. Shri Bam Klshsn Gnpta: WiU 

the Minister of Industrial Develop, 
meat and Company Affairs be pleased
to state:

(a) whether it is a fact that many 
export-potential Industries w e  not 
utilising their capacity to produce 
fully; and

(b) if so, the steps taken to give 
assistance to such industries?

The Minister of industrial Deve
lopment and Company Affairs (Shrl 
P. A. Ahmed): (a) Yes. Sir.

<b) Export potential industries are 
given incentives in the form of cash 
subsidies. Those ot the industries 
which fall in the list of Priority indus
tries are given raw materials to their 
full requirements. Others earn import 
entitlements as per tbe current Import 
Trade Control Policy. These entitle
ments vary from 5 per cent to SO per 
cent o f the export depending on the 
industries.

Export of Irvn Ore

*414. Shrl Bam Kfabw Gupta:
Shrt SUnkie:

Will the Minister of Oinnawirme ke 
pleaaed to state:

(a) the steps taken to Increase the 
sale of iron ore in foreign countries;

(b) whether I r e *  contracts have 
been concluded with foreign annftrtw 
la this regard; end




